THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST OCTOBER, 2024

Disposal of cases Pendency of Cases
Ovening Balance Institution during the Disposal during the Closing Balance at the whichl:u'e more than 5 which are more than 5
Name of P g Month Month end of the month years old years old at the end of
the State. the month

Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total

ASSAM 103840 | 385852 | 489692 3406 16118 19524 2430 12332 14762 104816 | 389638 | 494454 356 1430 1786 17502 47668 65170
NAGALAND 1372 2580 3952 113 375 488 115 357 472 1370 2598 3968 15 26 41 420 823 1243
MIZORAM 3525 3037 6562 513 670 1183 467 689 1156 3571 3018 6589 10 14 24 370 183 553
AggxgggaL 2694 | 13295 | 15989 | 257 | 534 | 791 | 242 | 601 | 843 | 2709 | 13228 | 15937 | 06 91 97 192 | 3597 | 3771




